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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with the
Special Mention made by the hon. Member, Ms. Indu Bala Goswami: Shrimati S.
Phangnon Konyak (Nagaland), Shri Naresh Bansal (Uttarakhand), Shri Ram Chander
Jangra (Haryana), Shrimati Ramilaben Becharbhai Bara (Gujarat), Dr. Fauzia Khan
(Maharashtra), Shri Sandosh Kumar P (Kerala) and Shri R. Girirajan (Tamil Nadu).

Mananiya Shri Akhilesh Prasad Singh; 'Demand for establishment of Shivshakti
Corridor in the States of Bihar and Jharkhand.'

Demand for establishment of Shivshakti Corridor in the States of Bihar and Jharkhand
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with the
Special Mention made by the hon. Member, Shri Akhilesh Prasad Singh: Shri Pramod
Tiwari (Rajasthan), Shri Neeraj Dangi (Rajasthan), Dr. Sangeeta Balwant (Uttar
Pradesh), Shrimati Jebi Mather Hisham (Kerala), Shrimati Phulo Devi Netam
(Chhattisgarh) and Shrimati Mahua Maji (Jharkhand).
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Shri C. Ve. Shanmugam; 'Need to provide hassle free Education Loans to
students of Tamil Nadu.' The hon. Member is not present. Shri M. Shanmugam; 'Need
to bring a comprehensive legislation for the welfare of domestic workers and to constitute
Labour Welfare Boards.' The hon. Member is not present. So, both Shri C. Ve.
Shanmugam and Shri M. Shanmugam are not present. Now, Shri Mithlesh Kumar;
'Demand for returning the money deposited in Sahara India back to the affected people
of the country.

Demand for returning the money deposited in Sahara India back to the affected people of
the country
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with the
Special Mention made by the hon. Member, Shri Mithlesh Kumar: Dr. Fauzia Khan
(Maharashtra), Shri Maharaja Sanajaoba Leishemba (Manipur), Shri Rambhai Harjibhai
Mokariya (Guijarat), Shri Kesridevsinh Jhala (Gujarta), Shri Sadanand Mhalu Shet
Tanavade (Goa), and Shri Sanjay Singh (National Capital Territory of Delhi).

Shri R. Girirajan; to urge the Government to allocate Rs.2,000 crores for planting
and restoring Mangrove covers in the coastal areas of Tamil Nadu.

Content Page t



